ORDER SHEET (Contd.

Allahabad bench, Allahabad
Diary No. ..4708/84 O ‘application....... 65, %..../1200

;" Date

Office Note

Order of the Tribunal

0 3.105

De fects Not removsd,

An App lication fi led ynder
section 19 of A.T .Act, 1985

for radressal of grivance

regarding Removal from
Servics,

undsr Rules 17 of practice
rule 1993, dsfectsuware

Not ifisd on not ice boasred,
Despite notification, none

has appaared to rectify the
de fects .

Submitted be fore Hon'Court
for ordars.

INterim relisf sousghtgzvyes.
g.401is time barred u/s _21.

D:ter scrutiny following
fects are pointad out:

e JA i3 t ime barrsd.

£« Verfication is incomplst

2e Date & Event ngt annexe

4.+ Impugned order dt. 30 .1
Not snnexad in Com.l.

List for adnisaion/grders
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